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NATIONA LCOMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

CORAM Present

T.C.P No. 2651 IMAHI12017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHR] V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 18.09.2017

NAME OF THE PARTIES: Phulchand Export Pvt. Ltd

Mono Steel Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 20 16.
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ORDEB

V. NALLASENAPATHY
l\{emb|r (Technical)

The petitioner side is not present. The Corporate Debtor Counscl is prescnt
seekihg extension of time.

At request, Iist this matter for hearing on 3.10.2017 u.ith a directi([ to both,h:lorN::.8:" on the |e\r d.rtc uf heafln8.
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B.S.V. PRAKASH KUMAR
l\lcmber (Judiciirl)
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